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Bid Number/gyel waies (Rs geam):
GEM/2023/B/4396576
Dated/fEeism : 26-12-2023

Bid Document/ fas g&mast

Bid Details/[9g faewor

Bid End Date/Time/RE s aa f al@/aag

16-01-2024 15:00:00

Bid Opening Date/Time/fas gead &I
ad@/aaa

16-01-2024 15:30:00

Bid Offer Validity (From End Date)/Q3 Q2reer
duar (9 A A ad@ A)

90 (Days)

Ministry/State Name/Fara /I & I

Ministry Of Finance

Department Name/[A#9r & =re1

Department Of Financial Services

Organisation Name/@316d & =1

Pension Fund Regulatory And Development Authority

Office Name/@aie I &l =TH

Pfrda-hg-new Delhi

Item Category/aic HeIly

Cyber Security Audit - Infrastructure Audit, Security and
Compliance Audit

Contract Period/3icdr 3/afy

2 Month(s)

Past Experience of Similar Services

required/z o & Jar3it & WS 3maTs
T ¥

Yes

MSE Exemption for Years Of
Experience/3JHd & auf & wATHS e/ and
Turnover/TH3IR & fav TATHS & T Urd &

Yes

Startup Exemption for Years Of
Experience/3iHd & auf & FIE3U g/ and

Turnover/ TH3R & AT TIE3T H e WH &

Yes

Document required from seller/fahar & &
T EAAST

Experience Criteria,Certificate (Requested in
ATC),Additional Doc 1 (Requested in ATC),Additional Doc 2
(Requested in ATC),Additional Doc 3 (Requested in
ATC),Additional Doc 4 (Requested in ATC)

*In case any bidder is seeking exemption from Experience /
Turnover Criteria, the supporting documents to prove his
eligibility for exemption must be uploaded for evaluation by
the buyer

Bid to RA enabled/fSs & Raw Nereh aftra frar

No

ITC available to buyerfhdl & fau 3udey

IMSEH

Yes

Type of Bid/S3 & uaR

Two Packet Bid
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Bid Details/f5 faaor

Time allowed for Technical Clarifications
during technical evaluation/d&eif 3[eihe & | 3 pays

R aNdr TaRiaor g IHFAT FHT
Estimated Bid Value/3igaiad s #ea 500001
Evaluation Method/#eis ugid Total value wise evaluation

EMD Detail/3uadr faavor

Advisory Bank/Tsarssiy & State Bank of India

EMD Amount/$uagr Y 25000

ePBG Detail/$didisit faaror

Advisory Bank/tsarssit §& State Bank of India

ePBG Percentage(%)/sdisl ufaera (%) 3.00

Duration of ePBG required (Months)/3ddisit &t
fEa el @#E@).

(a). EMD EXEMPTION: The bidder seeking EMD exemption, must submit the valid supporting document for the
relevant category as per GeM GTC with the bid. Under MSE category, only manufacturers for goods and Service
Providers for Services are eligible for exemption from EMD. Traders are excluded from the purview of this
Policy./ai#t & erdf & ITAT STASN P & ST fAsT B HafAd Heall & forw s & @y du gaAfia gedrdst wedd o B
THTHS IR &b HANT hadl a3t & fow AfAatar aur Jarsif & fow dar gerar SuaAst § ge & T &1 aRAr ot 38 Aifd &
I/ AEL @M I &

(b). EMD & Performance security should be in favour of Beneficiary, wherever it is applicable./$Tast 3R Hurga
JATA T, ST TE I el &, et & ey gt arfew)

Beneficiary/arandf :
General Manager-ICS
Pfrda-hg-new Delhi, Department of Financial Services, Pension Fund Regulatory and Development Authority,

Ministry of Finance
(K R Daulath Ali Khan)

Splitting/fasrser
Bid splitting not applied./arel faTSTer omay A& fohar arm

MIl Compliance/THSTS drel

MIl Compliance/TH3TS3TS 3ureie Yes
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1. If the bidder is a Micro or Small Enterprise as per latest definitions under MSME rules, the bidder shall be
exempted from the requirement of "Bidder Turnover" criteria and "Experience Criteria" subject to meeting of
quality and technical specifications. If the bidder is OEM of the offered products, it would be exempted from the
"OEM Average Turnover" criteria also subject to meeting of quality and technical specifications. In case any
bidder is seeking exemption from Turnover / Experience Criteria, the supporting documents to prove his eligibility
for exemption must be uploaded for evaluation by the buyer.

2. If the bidder is a Startup, the bidder shall be exempted from the requirement of "Bidder Turnover" criteria and
"Experience Criteria" subject to their meeting of quality and technical specifications. If the bidder is OEM of the
offered products, it would be exempted from the "OEM Average Turnover" criteria also subject to meeting of
quality and technical specifications. In case any bidder is seeking exemption from Turnover / Experience Criteria,
the supporting documents to prove his eligibility for exemption must be uploaded for evaluation by the buyer.

3. Estimated Bid Value indicated above is being declared solely for the purpose of guidance on EMD amount and
for determining the Eligibility Criteria related to Turn Over, Past Performance and Project / Past Experience etc.
This has no relevance or bearing on the price to be quoted by the bidders and is also not going to have any
impact on bid participation. Also this is not going to be used as a criteria in determining reasonableness of
quoted prices which would be determined by the buyer based on its own assessment of reasonableness and
based on competitive prices received in Bid / RA process.

4. Past Experience of Similar Services: The bidder must have successfully executed/completed similar Services
over the last three years i.e. the current financial year and the last three financial years(ending month of March
prior to the bid opening): -

1. Three similar completed services costing not less than the amount equal to 40% (forty percent) of the
estimated cost; or

2. Two similar completed services costing not less than the amount equal to 50% (fifty percent) of the estimated
cost; or

3. One similar completed service costing not less than the amount equal to 80% (eighty percent) of the estimated
cost.

Excel Upload Required/teqid & 3Tdls fhu S &t 3@edehr :

finbidformat - 1703591182.xlIsx

Additional Qualification/Data Required/31fait® deadr /3maas Ser

Payment Terms:100% Payment shall be made only after completion of both the phases of Audit and submission
of all deliverables.

Scope of Work:1703591472.pdf

Format of Non disclosure agreement:1703591494.pdf

Cyber Security Audit - Infrastructure Audit, Security And Compliance Audit ( 1)

Technical Specifications/da=lid RAfRAPAr

Specification Values
Core
Type of Audit needed Infrastructure Audit , Security and Compliance Audit
Team Deployment Hybrid
Standards against which ISO 27001: Information Security Management System (ISMS) , Information
compliance needed Cybersecurity Policy
Addon(s)/us3iia

Input Tax Credit(ITC)/ze1qe & Hfc(3EERM) and/ a1 Reverse Charge(RCM)/Rad UHR (3IRHATH) Details
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https://bidplus.gem.gov.in/resources/upload_nas/DecQ423/bidding/excel/bid-5801051/1703591182.xlsx
https://bidplus.gem.gov.in/resources/upload_nas/DecQ423/bidding/biddoc/bid-5801051/1703591472.pdf
https://bidplus.gem.gov.in/resources/upload_nas/DecQ423/bidding/biddoc/bid-5801051/1703591494.pdf

ITC on GST/SNTHE W FAYEC X hise ITC on GST Cess/sNTHE 3UdT &Y shise

100% 100%

Additional Specification Documents/31fafR® AR gras

Consignees/Reporting Officer/mRd/Raiféar il

Consignee o
S.No./&. || Reporting/Officer/ Quantity to Additional
. R/ RS Address/adr be set as 1 Requirement/31faR®
iferd
110016,B-14/A,CHATRAPATI
: . SHIVA]I BHAWAN, QUTUB
1 Sanchita Jaiswal INSTITUTIONAL AREA, 1 N/A
KATWARIA SARAI, NEW DELHI

Buyer Added Bid Specific Terms and Conditions/sar g s a5 Rs & Ry ot

1. Generic

OPTION CLAUSE: The buyer can increase or decrease the contract quantity or contract duration up to 25
percent at the time of issue of the contract. However, once the contract is issued, contract quantity or
contract duration can only be increased up to 25 percent. Bidders are bound to accept the revised
quantity or duration

2. Buyer Added Bid Specific Scope Of Work(SOW)
File Attachment Click here to view the file.
Disclaimer/s=iaor

The additional terms and conditions have been incorporated by the Buyer after approval of the Competent
Authority in Buyer Organization, whereby Buyer organization is solely responsible for the impact of these clauses
on the bidding process, its outcome, and consequences thereof including any eccentricity / restriction arising in
the bidding process due to these ATCs and due to modification of technical specifications and / or terms and
conditions governing the bid. Any clause(s) incorporated by the Buyer regarding following shall be treated as
null and void and would not be considered as part of bid:-

1.

Definition of Class | and Class Il suppliers in the bid not in line with the extant Order / Office Memorandum
issued by DPIIT in this regard.

Seeking EMD submission from bidder(s), including via Additional Terms & Conditions, in contravention to
exemption provided to such sellers under GeM GTC.

Publishing Custom / BOQ bids for items for which regular GeM categories are available without any
Category item bunched with it.

Creating BoQ bid for single item.
Mentioning specific Brand or Make or Model or Manufacturer or Dealer name.
Mandating submission of documents in physical form as a pre-requisite to qualify bidders.
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https://fulfilment.gem.gov.in/contract/slafds?fileDownloadPath=SLA_UPLOAD_PATH/2023/Dec/GEM_2023_B_4396576/CLM0012/SoWCSA_e2ca78d0-ed7f-4abe-aab51703591575117_dgm@it.pdf

7. Floating / creation of work contracts as Custom Bids in Services.
8. Seeking sample with bid or approval of samples during bid evaluation process.

9. Mandating foreign / international certifications even in case of existence of Indian Standards without
specifying equivalent Indian Certification / standards.

10. Seeking experience from specific organization / department / institute only or from foreign / export
experience.

11. Creating bid for items from irrelevant categories.
12. Incorporating any clause against the MSME policy and Preference to Make in India Policy.
13. Reference of conditions published on any external site or reference to external documents/clauses.

14. Asking for any Tender fee / Bid Participation fee / Auction fee in case of Bids / Forward Auction, as the
case may be.

Further, if any seller has any objection/grievance against these additional clauses or otherwise on any aspect of
this bid, they can raise their representation against the same by using the Representation window provided in
the bid details field in Seller dashboard after logging in as a seller within 4 days of bid publication on GeM. Buyer
is duty bound to reply to all such representations and would not be allowed to open bids if he fails to reply to
such representations.

This Bid is governed by the General Terms and Conditions/arar=g fa3a 3R erd, conditons stipulated in Bid and
Service Level Agreement specific to this Service as provided in the Marketplace. However in case if any condition
specified in General Terms and Conditions/@rar=a @z 3R erd is contradicted by the conditions stipulated in
Service Level Agreement, then it will over ride the conditions in the General Terms and Conditions.

In terms of GeM GTC clause 26 regarding Restrictions on procurement from a bidder of a country which shares a land border with India, any bidder from a country which
shares a land border with India will be eligible to bid in this tender only if the bidder is registered with the Competent Authority. While participating in bid, Bidder has to
undertake compliance of this and any false declaration and non-compliance of this would be a ground for immediate termination of the contract and further legal action

in accordance with the laws./S1 T THAT Al & TS 26 & HGH H AR & T HHA WA AN A arel ¢ & =X § @l
W iady & TG F AT & TT qfH AT @S A arel T & drs o = 3@ [fae # s g & fow it oy gon
59 a8 95 & aren et W & arE Golgd @If9s #F A9 od §HT IS B S AHqurelad delr elm iR B off
T BYOT RFT ST T S AUl o Bl W HIT Bl debrel AT X AR Plefed & AT HE BN Hlefell Pars
& ITUTT BT |

---Thank You/g=arg---
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https://admin.gem.gov.in/apis/v1/gtc/pdfByDate/?date=20231226
https://bidplus.gem.gov.in/bidding/bid/bidsla/33652192704601
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